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ORDER

Counsel for Applicant/Corporate Debtor present. Counsel for Respondent/Operational
Creditor present. Heard both the sides. Perused the Application along with the
documents placed on file. It is the contention of the Applicant/Corporate Debtor that
the Applicant has suppressed the material facts. However, the Applicant is at liberty
to bring the material facts/relevant documents to the notice of this Bench during the
course of the hearing of the main Petition. Therefore, this Application also stands
dismissed.
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